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OFFICE o|= THE PRINCIPAL DISTFIICT s. SESSIONS Juoss
SHAHDARA orsrntcr, KAFIKAFIDOOMA counts, DEiLi+i|t

The following posting and transfer is hereby made with immediate effect
ORDEB

S.N. . _ Name ofthe Otticialjm From To
1 Ms. Devender Kumar

Sharma, JA
EC: 17131537 7

Ahimad in the court oi Ms. Aayushi
Saxena. JMFC 05. Shahdsra District.

JA. Copying Agency. Shahdara District.

2 ‘\Ms. Shivani, JA
EC: 59233528

JA, Copying Agency. Shahdara District. Ahlmad in the court oi Mr. Saniay
*Sharma-ii, DJ Comm. 03. Shahdara
District

3 Mr. Panka], JA
EC: 62 1 50399

‘Ahimad ii‘i the court of Mr. Saniay
Sharma—il, DJ Comm. 03, Shahdara
District.

Ahimad in the court oi Ms. Aayushi
Saxena. JMFC 05. Shahdara District.

4 Mr. Jai Narayan, JA EC:
30507907

Header in the court of Mr. Ankur Jain,
DJ-02, Shahdara District.

‘Header in the Court oi Mr. Fiahul Saint,
JMFC 08, Shahdara District.

‘5 ‘Mr. Harinder Kumar. SJA,
EC: 26002032 7

Header in the Court of Mr. Rahui Saint.
JMFC 08, Shahdara District.

SJA in Judicial Branch, Shahdara
District.

6 Mr. Virendra Kumar. JA. EC:
28182963

JA/Fteader in the Court ct Mr.Raghuhir
.Singh, ASJ (FTC), Shahciara District.

Header in the court oi Mr. Ankur Jain, ‘
DJ-02, Shahctara District:

7 ‘Ms. Geeta Mehra, JA
EC: 57271690

JA In Fiecord Room (MACT). Shahdara
District.

JNFteadar in the Court oi Mr.Ftaghubir
Singh. ASJ (FTC), Shahdara-District."

8 Mr. Sanjeev Gupta. SJA
EC: 4554871 B

Header In the court ct Mr. Sameer
Baipsi, ASJ 03, Shahdara District.

S_JA In Fieccrd Ficom-(MACT), Shahdarat
District. ‘

9 Ms. Annu, JA
EC: 24639132

Header cum Ahimad Ms. ishita
Bhardwa] JMFC Digital Traific
Court, Shahcara District.

Header in the court oi Mr. Samocr
Baipai, ASJ 03, Shahdiara'District.

10 Ms. Neerla Verma. JA EC: .
81703616

I

JA In Admin. Pool, Shahdara District. Header cum AhImad'in the court of Ma.
ishita Bharciwa] JMFC Digital Trattié
Court. Shahdara District. i \

11 Ms. Suman Bisht. JJA
EC: 96587538

Asst. Ahimad in the court oi Ms. Moksha
Bains. JMFC'(MC 02), Shahdara District.

Ahlmad in the court ot' Ms. Mokaha’
Bains, JMFC (MC 02). Shahdara District.

12 Mr. Vinod Kumar, JJA
EC: 14838588 .Ms.Sanghmitra, JMFC 01, Shahdara

District.

Asst. Ahimaci in the Court oi‘Asst. Ahimad in the Court oi Ma. \
Sanghrnitra. -JMEC 01. Shahdara District.
Asst. Ahlmcd in the court of Me. Mqksha
Bains. JMFC (MC 02). Shaitdrira District.

13 Mr. Harish Kumar. JJA
EC: 61464352

Asst. Ahimad in the Court ot Ms.
Katyayini Shanna Kartdpat. CJ 03.
Shahdara District.

Asst. Ahimad In the Court ct Ms.
Katyayini Sharme Kandpai, GJ 03,‘
Shahdara District.
Asst. Ahimed in tho Court off Mr. varun
Chandra. CJ 02, Shehditta District.

1/I Mr. Sumer Chancl, JA
EC: 35687381

Ahimed in the court of Mr. Briioch Grtrg.
DJ Comm. 01, Shahdara District.

Header in the court oi.Mr. Despanitqr
Mohan. DJ 04. Shahdara District.

15 Mr. Parmod Singh. JJA.
EC: 44717247

A. Ahimad in the coun oi Mr. Brijcsh
Garg. DJ Comm. 01, Shahdara District. H

Ahlmad in the court oi Mr. B_ri|ee_h Garg,
DJ Comm. 01. Shahdflra-District.

16 Mr. Sachin Chaudhary, JJA,
EC: 74044040

Asst. Ahlmad in the court of Mi’. VI]ay
Kurnar Jha. PO MACT 01, Shahdara
District.

A. Ahimad In the court of Mr. Briieshi
Garg, DJ Comm. 01. Shahdare District. ‘
A.Ahlmed7 in the court of-7Ms. Kiran
Bansal. DJ Comm. 02. Shahdara District.

17 Mr. Gaurav, JJA
F0‘ 93719746

Asst. Ahimad in the court oi Mr. Harun
Pratap. PO MACT 02. Shahdarc District.

Asst. Ahimad in the court ct Mr. Harun
Pratap, _i°_O MACT 02. Situiidara District.
Asst. Ahimad in the OE)[i.ifl- ct Mr; Vijay
Kumar Jha, PC MAC 01, Shahdare
District. i \
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Ms Anamika Dwlvedi. PA PA in the court oi Mr Pawan Kumar PA in the court ct Mr. Udbhav Kumar
EC 50662819 Maito, DJ Comm 04 Shahdara District Jain, JMFC 04 Shahdara District.

Mr Ashok Kumar, PA PA in the court oi Mr Udbhav Kumar PA in the court oi Mr. Pawan Kumar

Mr Navneet Orderly Orderly in the court ot Mr. Sameer Orderly in the court oi Mr. Pawan Kumar
EC: 30027748 Bajpai ASJ 03 Shahdara District. Matte, DJ Comm. 04 Shahdara District.
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1 9 . _ , -
EC: 74212014 Jain, JMFC 04. Shehdara District. Matto. DJ Comm. 04, Shahdara District.

20 ‘ . . . A

‘21 ‘ . ‘‘Mr. Kunwsr PaiSlngh Orderly in the court of Mr. Pawan Kumar Orderly in the court of Mr. Mohammed
(Orderly EC: 75750759 Matto, DJ Comm. 04 Shahdara District. Ehtesham, DJ 03 Shahdara District.

22 Mr. Brljesh Kumar, Orderly, Orderly in the court oi Mr.Moi1ammed Orderly in the court oi Mr. Sameer
EC: 50507076 Ehlesham. DJ 03. Shahdara District. l Elaipai. ASJ 03. Shahdara District.
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Ofiiclals at S.No.2, 5, 7, 10, 18 to 22 are hereby stand relieved from their present place of posting and they
are directed to report the place of posting immediately, without fail.
The officials who have been assigned duties as Asst. Ahlmad of two courts shall mark attendance in the
court of his/her reguiar posting and perform duties there in torenoon session and in the second court in the
aiternoon session. However, when the Ahimad of any oi the courts happens to be on leave or not available
due to any reasons, in that eventuality the assistant ahimad shall perform duty tor iuil day in place of the
Ahlmad who is on leave/or not available, on that day. in case, Ahimads oi both the courts are on leave,
then Assistant Ahlmad shall work in Senior Court for that day.
Ms. Anu Bhardwej, JA./Ahlmad in the court of Ms. Moksha Bains, JMFC (MC 02), Shahdara District,
presently running on Maternity Leave shall perirom duty as JA in Record Floom (Civil 8. MACT),
Shethadara District, after retum from Maternity Leave.
Mr. Sanieev Gupta, SJA, posted in Record Fioom (MACT} shall also work as Branch in-charge (Record
Flooms). Shahdara District and also to look alter the work oi Digitization Cell, Shahdara District, besides
the work already assigned to him.
Mr. Harinder Kumar, SJA shall henceforth work as Branch inoharge, Judicial Branch and Ft&I Branch,
Shahdara District, KKD Courts Delhi in addition to work already assigned to him.

Transferred officials shall handover the change of all the court records in their custody along with the computer
hardware 8. peripherals, if ehy, before relinquishing the duty from the transferor place.
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1 ~___mien-compliance ct the order or/procée‘i1Jgg;,ofie‘awa\immed|ately will be deemed as deliberate

rinotliaordination and discipline ,ac(i6n7"_shali be inltiatedegatnst the delinquent, as per rules, without
anynotice. /.9‘ r-F5’ '~"- V _ _
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. ._ PrinclpaiDlstrio Sessions Judge
’I , ‘ I Shahdara District, KKD Courts, Delhi.
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No ?’°D5“i‘9""2"°eW' /Acme./risrirsfio/kko/2624 “ . ' Dated 0‘E1[rg;Z1Qgy
Copy-forwarded for information and necessary action lo:
1 .
2

7

. The Ld. Principal District 8. Sessions Judge (HQ) Delhi.

. This Administrative Oi1icer(Judl} Admln.i, Admn.li & Admin. ill O/0 Ld. Principal District 8. Sessions Judge (HQ).
Del hi.

. il]l1e,Q‘iiic_er-.in-_Charge, Administration Branch, Shahdara District. Karkardooma Court, Delhi.
fliheiftseiétaht Accounts Diticer, Accounts Branch, Shahdara District, Karkardooma Court, Delhi.
.t3l(fl' srsfqflicials concerned.

. li§Jsg‘1l.§t-'CJ1Jloiais Personal File/Leave./CPI.
. (Eta iigo icial. "_LAYEFiS" Seat, Administration Branch, Tls Hazari Couns, Delhi.

=5. lF!$ to "he,uhtier-signed.
\/Qfliiléliisi e Committee, Tis Hazari Courts/Karkardooma Courts, Delhi.

\Principal t'c 8. Sessions Judge
Shahdera trict, KKD Courts, Delhi.
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